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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

. JODHPUR BENCH, JODHPUR

ORDER SHEET
APPLICATION NoO.__ 23 oF @(7’
Applicant(s) _ Respondent(s)
Advocate for Advocate for
Applicant(s) Respondent(s)
Notes of the Registry \ Orders of the Tribunal
20 +2,2001 Mr.vijay Mehta, Counsel for the applicant.

M. SeKeVyas, Counsel for the respondents.

The applicant had sought the relief of

G direction to t he resporndents to objsctively con-
sider the candidature of the applicamt for the
post‘ of EDBPM and give him appointwent. The
applicant hal alsc prayed seeking a direction to
the résgaondents not to terminate the service of

the applicant,

However, subsequently the candidature of
the applicant was considered and he was not fourd
eligible to be apppinted amd one Shri Gautam
Kumar Pareek wWas appointed on the post of EDBPM,

The applicant had challenged the selection
of Shri Gautam Kumer Pareek, by a separate O.h.
registered at Ho. 102 of 1999 which is pending.
In view of the challenge of the applicamt of
selection of Shri Gautam Humer Pareek, the present
OeA, in which the direction ak for consideration
of applicant®s candidature against the rggpsoﬁ"gg%%‘(
has now become infructuous and is consequently
dismissed as having become infructuous.

The parties are left to bear their own

cost .
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